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(v) CENTRAL ASSISTANCE TO WEST BENGAL
GOVERNMENT IN VIEW OF DROUGHT,
LATE RAINS ETC.

SHRI SATYAGOPAL MISRA (Tam-
luk): The delayed monsoom has seriously
affected whole of the country, including
the State of West Bengal.

Last year the cultivators of West Bengal
had faced almost total failure of crops
caused by drought, attack of ‘tungro viros’
and cyclone at different times. This year
the people of West Bengal have already
experienced drought during the summer
seasion. Now the State is on the verge of
another drought. Lack of rainfall in 12 dis-
tricts out of 16 districts of West Bemgal is
posing a threat to the State's principal
crop—paddy. The other districts have faced
a serious flood situation.

Generally Kharif sowing extends upto
the end of July and even spills over to
early August in West Bengal. But it is
noted that in many areas paddy fields are
mot yet ready for sowing or transplantation
and more disturbingly, kharif seed beds
have already gone waste in parts of rural
Bengal and will not be saved in other areas
if rains do not come in this week. Early
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‘aman’, locally known as ‘aus’ paddy, and
jute have already been affected seriously.

Agricultural labourers in the State have
no work at the present moment and the

rural economy of West Bengal is going to
collapse.

The Left Front Government, within its
limited resources, has left no stone unturn-
ed to face the situation. But no State Gov-

ernment alone can solve such serious prob-
lems.

Therefore, I urge upon the Central Gov-
ernment to come forward to help the State
Government so that the situation can be
overcome.

I suggest that the following steps with
immediate effect may be taken by the
Government of India in this serious situ-
ation:—

(i) Sufficient foodgrains should be
supplied to the State Government to
strengthen the public disrtribution sys-
tem;

(ii) Central share of  foodgrains
against the National Rural Employment
Programme should be released immedi-
ately;

(iii) All possible help in kind and
cash -should be given to the State Gov-
ernment according to the requirements;

(iv) Collection of Bank loans of the
cultivators should be stopped on a tem-

porary basis amd interest of the said
loans should be waved;

(v) Food for work programme should
be re-introduced on an emergency basis.

(vi) ASSISTANCE TO BIHAR GOVERNMENT
FOR CONSTRUCTION OF A BRIDGE OVER
GANGA NEAR GULZAR BAGH IN PATNA.
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